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R.K, Dwivedi

Versus,

*a

The Union of India & others..-..... ReSpondenﬁf5fu

Hon. Ajay Johri- am

HOH.G.SQShﬁLQQQ e JI! .

Heard sSri DeCiSriv stava and Sri A,K,Gaur
for the pariies,

results declared of the selected Candidates published
in local nNewspaper on 25,9,83 end 21,2,84, The pPrayer
made in the application jis that the list of results

to the merits, The caugg_of action in this gse arose
A0 1979 and, thercfeme, in 1983 una 1984, Fhe spplicant
has come with this appllcatiaqf The application is
barred_by limitation ang is,‘therefure, dismissed

in limini, Copy of this order alongwith the Copy of the
petition be given to Shri A.K.Gaur dPPearing on behglf

of the respondenta.dhg
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